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RussEr (AMENDMENT) RULES, 1076

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH). I
g to lay on the Table x copy of the
Rubber (Amsndment) Rules, 1096
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COMMITTEE ON ABSENCE OF MEM-
BERS

TWENTY.FirTH REPOAT

SHR1I PURUSHOTTAM KAKOB.
KAR (Panjim): I beg io present the
Twenty-fifth Report of the Commuttee
on Absence of Members from the Sil-
tings of the House.

COMMITTEE ON PUBLIC UNDER-
TAKINGS

BEIGHTY-FIRST REPORT

SHRI DAMODAR PANDEY (Hazari-
bagh): I beg to present the Eighty-
first Report of the Committee on Pub-
lie Undertakings on Action Taken by
Government on the recommendations
conlainad in the Sixty-seventh Repart
on Fertilisers and Chemicalg Travan-
core Lamited
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STATEMENT RE. AGREEMENT

BETWEEN INDIA AND SRI LANKA

GN MARITIME BOUNDARY IN

GULF OF MANAAR AND BAY OF
BENGAL

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESHWANTRAO
CHAVAN): I rise to place before tha
House the two agreements that have
been signed with Sri Lanka on 23rd
March, 1976 in New Delhi The first
Agreement relates to the Maritime
Boundary between India and Sri
Lanka in the Gulf of Manaar and the
Bay of Bengal and Related Matiers.
Consequent upon the signing of the
Agreement, there was also an ex-
change of Letters regarding the regu-
lation of fishing by Sri Lanka fishing
vessels in the Wadge Bank This Ex-
change of Letiters also constitutes an
agreement between the two countries.

The maritime boundary betweorn
India and S¢i Lapka in the Pally Bay
was. gethled by & similar Agrosment
in Juns 1974 With the Signing of



